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Administration is cutting the rationed sugar
quota for Delhi citizens; and

(b) if so, the steps Government are tak-
ing to make available more sugar for
Delhi?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir. The quotas of
all States had to be reduced on account
of the fact that only about 60 of the
sugar production in 1967-68 is to be taken
at a fixed price for distribution through con-
trolled channels.

(b) Allotment of more sugar to Delhi
and to other States for distribution through
controlled channels will be possible only
with the increase in production. Some
sugar is also being released for frec sale in
the market.

TR & W
*180. iy Tete Tag vt
Y s e

70 gre qav iy T 77 T 7
T $ 5 ¢

(%) #ar &wFX # a1 & fF
fafuwr w=al & 0 faii & wfes
oo 1 sfaa ger 7 [ q9w FH
faeii 1 av8 <@ FT qGT FF I a4
§ framt o aqfag @@ o= | €
(@) #1 o9z w9 ¢ 5 oweras
Tsq F agerd gfafaat ¥ Wagr
F ggard W faat wr oY fgad
T #1 € % ofz frgm 97¢ 9% Q@
fafeaa f&q a3 @i e AT 7 F; av
IART GIEGIT gATT FT & IH, AR
IAET W S qav or F gE oww wfw
1 5oq &< forar g

() afx g, v zawr w@n Afaw
g @R
(%) "R ¥ 5w T & fag Fr
FEAG # & fF fegEl &1 Ifvw

4644

am fad At € #7 SURA W A
X fear o ?

Ty, Ef', m fax@ am
wge Watm § Tow we (s
e arfe fd ): (F) SAEh

(@) & gi 1 FgaTd S frel
F weEi F ARA |

() v weFTd <Y faell qur
A% agE & daeia fga 7 fRw
Ty frar & 1 )

(7) = g A FA T A
e wew fraffea famm § & smam
# f ey Fream qAqw eF ¥ Afaw
wer &1 W= feaet & gar e
3 fr @ &1 afaw e faar O @
g1

PROCUREMENT OF RICE

2932, SHRI K. M. KOUSHIK : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) the States in “which rice is being
procured and States where paddy is being
procured ;

(b) States in which the procurement of
paddy or rice is done through coopéra-
tives;

(c) States where Government are procur—
ing rice or paddy by purchasing in the open
market; and

(d) the advantages in procuring rice or
paddy through cooperatives?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT"
AND COOPERATION (SHRI ANNA-
SAHIB SHINDE) : (a) There is a levy
in respect of paddy and rice in ‘Andhra
Pradesh, Bihar, Kerala and Uttar Pradesh..
Paddy is being procured through levy in
Gujarat, Maharashtra, Mysore and West
Bengal. Inthe case of Bihar, Maharash-
tra 'and ‘West Bengal there is optien -of
giving rice in lieu of paddy. In the States.
of Assam, Madras and Orissa mainly
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paddy is being procured. Rice is being
procured through levy in Madhya Pradesh,
Haryana and Punjab.

(b) to (d) Information is being collected
and will be laid on the Table of the Sabha.

PROCUREMENT OF PADDY

2933, SHRI K. M. KOUSHIK : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(2) whether Government propose to direct
the Maharashtra Government to procure
rice instead of paddy, as it is advantageous
to farmers who get the residue of ‘Kani’
and ‘Konda’ thereby; and

b) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) No, Sir.

(b) The methods of procurement have
been left to each State Government to
-decide keeping in view the local conditions
Moreover in Maharashtra, the cultivator
has the option of giving rice in lieu of
paddy.

VILLAGE TELEPHONE ' INSTALLATION
SCHEME

2934, SHRI V. NARASIMHA RAO :
“Will the Minister of COMMUNICATIONS
be pleased to state :

 (a) whether Government propose to im-
Pplement the “village telephone installation
scheme” in India; and

(b) if not, the reasons therefor ?

- THE MINISTER OF STATE IN THE
DEPARTMENTS OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (SHRI I. K. GUJRAL): ()
No.

(b) Owing to limitation of resources
-and the large number of rural stations to
be d or, is possible to expand the
“Tele-communication facilities only gradually.
Normally, the Telephone facilities are pro-
-vided only if the schemes are remunerative.
However, in order to extend the Telephone
dacility to undeveloped areas, certain cate-
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gories of stations are provided with this
facility even on loss subject to an overall
limit of loss not exceeding Rs. 40 lakhs
for a period of five years beginning from
1st April, 1966 i.., after the end of the
Third Five-Year Plan Period. The cate-
gories of stations referred to above are as
follows :

(i) Remaining District and Sub-Divi-
sional Headquarter Towns.

(ii) Tehsil and corresponding Head-
quarter Towns.
(iii) Sub-Tehsils.

(iv) Places with a population of 20,000
or more and at places in Urban
areas with a population of 10,000
or more.

(v) 100 places in remote localities
i.e. places beyond 40 Kms. from
the nearest Telephone Exchange.

(vi) About 100 Public Call Offices to
be opened at Tourist Centres, Pil-
grim Centres, Agriculture and Irri-
gation Project sites and Town-
ships.

Stations of lower categories i.e. Block
Headquarters, Police Stations under the
charge of a Sub-Inspector, places with
a population of over 5,000 etc. are initially
provided with only Telegraph facility on
loss basis and this helps to develop them
progressively to Telephone stations de-
pending upon the growth of Telegraph
Traffic.

CATTLE WEALTH

2935. SHRI BABURAO PATEL : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state

(a) the approximate number of cattle
of various kinds found and bred in the
country, State-wise;

(b) the approximate number out of
them that dic annually through famine,
drought or starvation;

(c) whether it has come to the notice
of the Government that a number of
calves, both male and female, of both
cattle and buffaloes are wilfully destroyed
by starvation every year by those who deal
in milk business; and

(d) if so, the action taken by Govern-
ment in the matter?





